IR . ( ‘ / WROM N B, “‘4
I ( S5ze m.ui‘s 42 )

3 - v
. o
o’ CENTRAL ALY INTSTRATIVE TRIBUNAL
?JA“I\LF ":ENCH: » \
¢ L DE 2 SHEET
' T i eabion NO W2 /2608
<1, eriginal applicstion Noo _
0. Misc Fetition NO. I /
. ’/
3- Contempt Dot ition N0 e ;
4, Review Appl igation NOW e - /
MA>S POV A L
applicant(S) . MYUES .t
AND
. Pespondanis __.. Loy PS5 . «
| T T P (- Y e

‘\n Yy T \‘“
Advocate OT the Mpplic T

for © nesoondans(S)
Advocate for the Resp

i T PR RS Ty OI’dGT @f tne Tribunal
fTSE0C 5T The MeGistry o - 3
' 1? 2.06 Prgebent Hon'ble Mr. K. V. Sachidanandan
| Vice- Chairman
: - - ' The claim of the applicant is that
flus apolication is 10 foen. ) she has been working in the Railway in

is filed;/< T ows 30/

) depos L AD ‘_ different capacities, butshe appeared in
Now 76 & 2AANTO- c the written' test for the post of Chief O.S.
Datec.... Bo Bl In'the Notification dated 4.5.05 it has

0/5 beén declared that 'she had béen duly
')C Dy ch‘smﬁ - seléacted in the selection test for
prcgmotlon to the post of Chief O.5. The
| gnevance of the applicant is that though
; sheQ{ had passed in the selection test the
app%icant haé not been promoted to the
posg of Chief O.5. and it has been lying
‘vacant in the Statistical Branch. Despite
the lfact that the app]icént has made
repr%sentation on 27.7.2005 before the
Res%ondents the -same has not been

dispdsed of by the competent authority.
[

; { /
gs P | W~
| ! -
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N d | 0.As 42 of 2006 N "

| < 1 have heard Mr. S. Huda learned ~ .

counse} for the applicant and Dr. ]. L.
Sarkar },earnedv counsel for the Railways.

" When the matter came up for hearing

yr‘ Mr. S. Huda learned counsel for the
o applicant submits that larger issue is

4
4 involved regarding qualifying service

@ - . _ -
N\ of the applicant. I am of the view that
VRYA o
v o

“the application is to be admitted. Admit.

‘ N Post the matter on 4.4.06. | , |
y _ -
| _ ,

Nofien % 0 deX vewesd S | ‘

Vice-Chairman '

by fuv. 7k JM)D{M,QL']"- - | : L

Im
S-C, enm 12|z o6 - : -
| , : 4, 4,065 " .The ceunsel fer the Respendents
1\”\0 ' weuld Xike te have file thejwritten
| | . statement, Let it se dene. Pest the matter
VN R en 28,4,96. "
o ‘)“«azp 01494 o 3 ~ | ~ vice~Chairman
2} \@C . R ' ’ : ‘
\ - Im ‘ e
. : K4
9 / ‘._- 9~ & !& 3.5.2006 Mr.S.Huda, learned counsel for the
applicant is present. Further time is
Ao Qz : / /LW'D g 1 ' sought to tile reply statemant on behalf
/; 7 of aailways. 1et it be done. :
/o&/ POSt on 17 .5 .2006.
o | ’ vice-Chairman
2o - ok bb
}b@ b o been . |
bileef | 17.5.2006 The O.,a. is dismissed as withdrawn.
i . » _ in terms of the order passed separately.
l{o-u —0b
NAQ M e hiva b
\M\ Vice=Chairman
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.Ms 'Paru} Das :

1IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
* (“UWAHATI BhNCH FUWAHATI '

4201’2006 S ,

o !
- 3
C A NO ....................................................................... A
i . . . - V
' i
. " .. . i -

S o -+ 17.05:2006
T .- DATE OF DECISION ............ R

YU YURUOUPPOPRRPRIY L1 +) o3+ o111 £ 4
Mr SHuda . R , ' o o |
................ SRS BOUSPOUOPNESOP PO L (o ¢ To1: 1= 12} ot 1 1Y
‘ IR : : B Applicant/s.

Umon of India & Others - l o
U SR SOUPPPSTORURSRRPPPPOPPURIN PO 3 =13 +o3 3¢ 1=311743
Dr] L. Sarkar, Standmg Counsel f01 Rallways o _ oo
| weemssesrieinunteeeuessessansinesernasnsansrnatnosnncusarosses eeereerrneneaees --n... Advocate for the
: : Respondents
CORAM . . |
| HON BL'E MR KV, SAC}HDANANDAN VICE CHAIRMAN
. 1 , _Wheth_é;r reporters of local newspapers-. l i o )éNo.
s may be allowed fo see the Judgment? -~ .. .. ,
2. Whether ~tcz be refex"red to thé Reporter or n‘oE 7 /YK/NO -
. _v 3 ‘Whether to be forwarded for including in the Dlgeet
Being Comphed atjodhpur Bench ? - _ /QNO
4. Whether their Loxdshxps wxsh to see the fax. cc)p

/s_//No )

of thejudgmem:'?



CEHTRAL ABﬁIHISTRATIVE TRIBH&AL
- GHMAHATI BENCH

Orlglnai Appllcat;an No. 42 ef 2936 ‘
. Date ef Order:. Thls the 17th Qay of May 2836
THE HGN’BLE HR. K U SﬁCHIBANhNB&N VICE dHhIRHﬁﬁ

-~ .

Miss Parui Das - ‘ ‘
Presently warking as 05-1 under 1
5 & A.0., Maligaan . o
.Guwahatl 11. ' o

- Applicant™

By Advgtates Mr. Sqmsul'Huda,'Mr. % . Hai &.Ms;Lleevi;
- Versué'—,,\

1. Unlon of Indza
Represented by the General Manager'
N.F.Railway -
Maligaon, Guwahatl 11

2. The Genera1 Manager (P}
. N.F.Railway, Mal;gaon
-,Guwaxatl i1.

3. " The Senior Persanne1 folCEF (NG)

- N.F.Railway, Mallgaen
Guwahati-11, - '

) .§ ...... Respsndents

0v

By Gr.J3.L, Sarkar, Standlng ceunsel far the Rallwayq o

o _ﬁ'ﬁ p E'R'tagﬁa)

SACHIDANANDAN, K.V.(V.C.}
‘AThis'eriginal application haé‘beeﬂ'filé&-bg the
~applicant seeking the follewing'reiiefs:- 
B L IR
“It is, . therefore, - prayed that your
Lordships may be pleased to admit this
-appllcatlen, call for the regards to show
’cause as to why a direction should not . be

issued to’ them dlrectlng_them‘to dlspose.of




-

thé appealjrepresentaﬁloﬂ éated 21 7 2@65

‘(Annexure -4). and further be pleased te _
_ direct th Respaﬁdents to aalow the applgcant _
~to join in the’ promotional past of Chief

0.5. in implementation of the apprcved list
of promates dated '4,5,20605 (ﬁnnexure 3} for
the ends of. ;ustlce ”

. , | : : o o
2. , When the 'matterfjcame up- today before this
i | i o

Trlbunal Wr S Huda tearned counsel forw the .applicant

: suwats that since as per" the approved 'llst of ;3r0metes

3. . The 'riginai applxcatlon is 'al‘awed" o be

BB

dated 4 5 2885 the appllcant wlll oe ellglble for promotlan

in - the menth of September 2936 only, he may be allowed to

.wlthdraw the prefent 0. & thh a 11berty tc approach this

Trlbunal by flllng a fresh 0. A if he is not promoted by

the r&spﬁnéents by that tlme Hls submmss;un is recorded

, grL 3. L. Sarkar, leamed Standing cggnsel fpr the Rallways“

was presentfand he has né:abjecfién in this &éggfd;

i

-

withdrawn and sLands dlsmlssed as thhdrawn leerty is

“givaé té‘the applicant to purﬂue hls rellef Cif any, after

September-Eﬁéﬁfin apprﬂprlate f0rum,

(K V SﬁCHIDANANB&N)
¥ICE CHAIRMAN



: L cmrm ADMINTSTRAT IVE TRIBUNAL. SN
I < GWABATT BENGH -~ - e
O0RIGINAL. APPLICATION sz/as* :

b) Respordents i= Union of India & Ors
c) No. Of appllcant - e

0.  Is the applicsbion in the proper “form. :-Yes /N6,
8. Whether name & Desxrlptlon and address of d11 the papers been
: furnished in cause titlei- YES[86 : B
4. Has - the application been ‘duly signed and verlfled YES /NO.
5 Have the copies duly signed i- YES /N T

l. 2 Name of the Appllcan’c._ M&S pfi‘ﬁ""/{ DaSe

b Have suffickent number of copies of the application been flled.-YES/NO

. 7. Whether u¢l the annexures. parules are 1ﬂpleades.- WES /NO.

8. Whéthe; Enfllsh translation od decuments in the Language,m\EQ/NO.
9. Is  the epllication is in time 3= YEb/%ii.' A
' 10.Hes" the Vakalatname/MEND/Of Appearnce/Authorlsatlon flled;-YES/Nei
11.Is the appiication by IPO/BD/FOR RS’ 50/ i~ 266 319\ 6O a,,s\ g 28
12.Hes the vppllrab1on is maitanablc 3= YES/NQf

13.Has the 1mpugned order orignal dul y att eQ*ed been flled.eYES/NQ’
14.Has the legible copies of the annexures duly attested £i7 ~df-YES MO.
15.Has tne Index of decuments been filed all ava11ab1e.~VES/)Z

' 16 Yas the required numoér of envoloped beorlng full address

' of the respondants been filed .-\X“c/}g‘ ,
'17.Has .the declaration as required by jtem 17 of the: fDrm:-YESVN@‘
18- Whether the relief soight for arises out of: the Swnglegm\E§/NO
19.Whether the interim relief.is prayed for 1~ YES /NO,

. 20 In casé of condonation of dely is filed is% it uupported.-YES/NO

. 21.Whether this case can be heord by S%NG&E—BEN&Q/DIVISION BENCHz:
22,Any other points - . .

23.Besult of the scrutiny’ w1th 1ﬂ1t1al of ~the, qcrutiny Clerk:-

s »?N*‘““”‘ o e | |

(‘fﬂm

1. OFFICER e \\QDEPUTY REGISTRAR
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH, GUWAHATIL.

r}-.ﬁ 4 syrafre afaew

‘ Cential Acmuistrative T, byl

ORIGINAL APPLICATION NO. [p)— OF 2006

15FEBI"

qagre TAS A%
wabiti Bench

Miss Parul Das, .. Petitioners

-\ersus-

The General Manager,

N.F.Railways and others

.. Responsents

SYNOPSIS:

This Original Applicatibn has been filed with the pfayers that

this Hon'ble Bribunal may be pleased to admit his aﬁp!ication

call for the records of the case issue notice to the Respondents

to show cause as to why a direction should not be issued to

them directing them to dispose of the appeal/representation
~ —

dated 21. 72004 (Annexure 4) and further be pleased to

.

direct the Respandents to allow the apphcant to 3om in the
promotional post of Chief 0.5. in implementation of the
approved list of promittees dated 4.5.2005 {Annexure-3) for

the ends.of justice.
Filed by

ARos 3
{ Abdul Hai ) |

‘Advovcate. |



BEFORE THE CENTRAL ADMINISTRATIVE TRIBUﬁ_A___L

GUWAHATI BENCH, GUWAHATI.

- ORIGINAL APPLICATION NO. { ) _ OF 2006.

Miss Parual Das .... ....... Applicant.
-Versus-
TheGeneral Manager ... Respondents.

N.F.Railways,Maligaon,

Guwahati-11 & ors.

:INDEX:

Si.No. - Particulars. page No.
1. OriginalApplication 1to lil
2. Particulars of L.P.O. etc....... 12
3. Verification. e 16

4, Annexure-1 v

5. Annexure- 2 e e 84

6. Anneyxure- 3 9

7. Annexure-4 eeeen 20

8. Annexure- 5

Filed by
dRoi
{ A. Hat)

Advocate.
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BEFORE THE CENTRAL ADMIN ISTRATIVE TRIBU “AL

GUWAHATI BERCH,GUWAHATI.

ORIGINAL APPLICATION NO. &37 OF 2006.

Miss Parul Das. cere aeesee ,Annﬁmnt. |
-Versus- ‘

‘TheGeneral Manager, ... = Respondents.
N.F.Railways,Maligaon, |

Guwahati-11 and others.

- LIST OF DATES:

5l.N¢e. Date ' particulars. A(nnexure.

1. 13.6.1972 A_pp‘licant joined service.

2; 14.9.2001 Applicant was profnoted 1.
to 0S-1. |
5. 512005  Applicantwas noticed ... o
for test. |
4. 4.5.2005 Approved list of pmmottees...f.. 3
5 19.7.2005 Appeal filed by Applicant. 4
6. ©17.11.2005 Appeal filed by Applicant. 5.
Filed by '
 aRod
(A. Hai) 1-

Advocate.
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH, GUWAHATI.

ORIGINAL APPLICATION NO...... OF 2006.

IN THE MATTER OF :

An application under section 19 of the

Central Administrative Tribunal Act,

1985,
-And -

IN THE MATTER OF :

1. Miss Parul Das,

| Presently working as 0S-1 under S &

A.0., Maligaon, Guwahati-11.

..... Applicant.



1. The General Manager,
N.F. Railways,

Maligaon, Guwahati-11.

2. The Genral Manager (P),
N.F.Railway,Maligaon,

Guwahati-11.

3. The Senior Personnel Officer{NG),
N.F. Railway, Maligaon,

Guwahati-11.

... Respondents.

DETAILS OF THE CASE/APPLICATION:

(1) PARTICULARS OF THE ORDER ETC.

AGAINST WHICH THE APPLICATION IS

MADE :



Mu 5. P ot dan

The application is directed praying for a
direction to the Respondents to implement the memorandum
of selection for promotion dated 4.5.2005 to the post of Chief
0.S in the scale of pay of Rs.7,450 - 11,500/- circulated by

A
thest.Personnel {NG) on behalf of the General
Manager {P), N.F. Railways, Maligaon, Guwahati-11 whereby

the present Applicant has been empanelled for promotion to

the post of Chief 0.S.

{(2)JURISDICTION .

The Applicant declares that the subject matter
involves in the application, redressal of which is prayed for, is
very much within the jurisdiction of this Hon'ble Tribunal for

judicious adjudication of the grievances of the Applicants.

(M IMITATION:

The applicant declares that this application is
filed within the time limit prescribed under section 21 of the

Administrative Tribunal Act, 1985 for filing such application.



Mas. p prd D4

- {(4) FACTS OF THE CASE :

(I)  That the applicant begs to state that she has been
working on and from 15.4.84 in different capacities and
thereafter she had been promoted to the post! of 0S-1,

|
on 27.9.2004 which she is presently holding. |

A photocopy of the seniority list pt"epared 1
by the Office is annexed herewith and
marked as Annexure-1 to this Origipal

Application.

(II) That the applicant begs to state that on 5.01.2005, the
Applicant had been directed by the Respondent|authority
to sit in a selection test for promotion to the next higher
grade, i.e. Chief OS in the scale of pay of Rs.7,450 -
11,500/- in the Statistical Branch and in compliance of
the direction issued by the authority she had appeared
in the selection test. Thereafter in the selectionl test, she

had been duly selected for promotion to the post of
|

Chief 0.S., in the statistical Branch along with one




another candidate and her name for promotion to the
post of Chief 0.5. had also been approved by the
compete.}authority on 4.5.2005. But till date she has not
heen prdmoted though post of Chief 0.S. has been lying
vacant in the Statistical Branch of the N.F. Railways.
Maligaon,and as such, she filed an appeal on 21.7.2005
before the General Manager {P), N.F. Railways, Maligaon
through proper channel requesting to pass an order for

promotion to enable her to join in the promotional post

of Chief O.5.

(111} That the Applicant begs to state that as there was no

response to the appeal filed by the applicant on
21.7.2005 before the Respondent concerned, for
allowing her to join in the post of Chief 0O.S. in the
Statistical Branch of the N.F.Railways, which has also

not heen attended to by t he Respondent concerned.

A copy of the Circular/ Notice
dated5.01.2005 asking the Applicant

to sit in selection test for



(1v)

promotion to the post of Chief 0.5, a
copy of approval list of promotes dated
4,5.2005, a copy of the Appeal filed by
the applicant dated 21.7.200 is
annexed herewith and marked as

ANNEXURES-2, 3, 4 respectively to

this Original Application.

The Applicant begs to reserve the right to
produce more documents relevant to service of the
Applicant before this Hon'ble Tribunal as and when those

are made available, it so advised.

That the Applicant begs to state that the administration
of the N.F.Railways has been ignoring the specific
instructions of the Railway Board's. Circulars in the
matter of promotion and the authority violate s the
Rules by not promoting the Applicant even though her
name being a approved for promotion to the post of

Chief 0.5.

Mags, p pbrd Dan



(V)

(V1)

(5)

_10-

That the applicant further begs to state that fhe action
of the Respondents in not implementing the Annexure-3
ie. the approval list of promotes, is malafide
unconstitutional, discriminatory, without jurisdiction. The
inaction of the Respondent concerned to depose of the
appea!s[repreéentations filed by the Applicant is in clear
violation of the principles of natural justice and the
procedure established by law. As the aforesaigi approval
list of promotes dated 4.5.2005 (Annexure-3) is valid
and prepared without any deféct, the authority is duty
hound to implement the same allowing the Applicant to
join in the promotional post of Chief 0.5. for the ends of

justice.

That the Applicant begs to pray that the

Respondents may be directed to implement the approval \

list of promotes dated 4.5.2005 {Annexure-3) on the

grounds stated hereinabove.

RELIEF SOUGHT FOR AND THE GROUNDS :

{a) For that the approved list of promotes dated

4.5.2005 {Annexure-3) is a valid document without any

€

Maws, p @d D 25
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defect heing prepared by: the authorities éfter due
complance of the procedures laid down by the
norms/rules/guidelines, and as such, the approved list of
promotes dated 4.5.2005 (Annexure-3) is liable to be
implemented for the ends of just ice by directing the
Respondents to promote the Applicatisa to th‘e post of

Chief 0.5,

(b) For that if the approved list of promoites dated
4‘.5.2005 (Annexure-3) is not implemented tljeﬁ there
will be a cause of injustice to the Applicant aind would
occésion miscarriage of justice and there w!ill be en
irreparable loss and injury on the part of the‘applicant
due to no fault of her:wa’;d as such, it is a fit case where
your Lordship may be pleased to pass en order directing
the Respondents authority to allow.the applicant to join

in the promotional post of Chief Q.S.

{C) For that the Respondent authorify should
have considered the appeal/representations of the
apphcant dated 21.7.2005 (Ahnexure-4). ‘But the

aforesaid  appeal / representaﬁons have not been

Math- P ddAd D s
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disposed of and is lying pending without any action,

which is in violation of the principle of natural justice

and the procedure established by law e
vyt o e e e cadue.
i 4 g and in violation of the provisions of

Articles 14 and 21 of the Constitution of India, and as
such. Your Lordship may be pleased to pass an order
directing the Respondent authority to implement the

approved list of promotes dated 4.5.2005 {(Annexure-3).

{6) GROUND OF EXHAUSTION OF REMEDY.,IF ANY:

The applicant had already filed

appealfrepresentations dated 21.7.2005 (Annexure-4 )

before the authority ccnceméd claiming promotion on
the basis of the approved list of promotes dated
4.5.2005 {Annexure-3) brouSght out by the competent
authority and thus the applicant had exhausted all the

remedies by filing appeal/representations before the

Respondent authority concerned.

Mavt, P phond D a1
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{(7) MATTER NOT PREVIOUSLY FILED OR PENDING

IN ANY OTHER COURTS:

The applicant declares that she has not filed
any suit not any writ petition before any Court nor any

such suit nor writ petition is pending anywhere.

(8} INTERIM ORDER PRAYED FOR:

Pending final disposal of the Onginal
Application, this Honble Tribunal may be pleased to
direct the Respondents to consider and dispose of the
appeal/representations dated 21.7.2005 filed by the
applicants to implement the approved list of promotes
dated 4.5.2005 (Annexure-3) allowing the applicant to

join in the promotional post of Chief 0.S.

{9) RELIEF SOUGHT FOR :

It is, therefore, prayed that your Lordships

may be pleased to admit this application,

Mas. p atand D4
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call for the records of the case, issue notice
to the Respondents to show cause as to why
a direction should not be issued to them
directing them to dispose of the
appeal/representation dated 21.7.2005
(Annexure-4) and further be pleased to
direct the Respondents to allow the applicant
to join in the promotional post of Chief 0.S.
in implementation of the approved list of
promotes dated 4.5.2005 {(Annexure-3) for

the ends of justice.

2.



_15-

(10) PARTICULARS OF THE 1.P.O.

LP.O. No....... 2066 >t
Date.......... T2 0C0 |

Pavable of ..... Q\ ORI

(11) LIST OF DOCUMENTS:

As stated in the index.

MA'M‘ PM@M
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“VERIFICATION:

I, Miss Parul Das; D/O late C.K.Das,aged about 34
| years, presentiy working as 0.S.I under S & A.Q.,Maligaon,
Guwahati-11 in the district of Kamrup, Assam,l by profession
as stated herein above, do hereby verify thg:t the statements\.
made in this application are true to my personal knowledge,

information and belief.

I sign this verification on th'ré'the (& th day of

February, 2006 at Guwahati

- Nhes Fajw)l‘@{w ;

SIGNATURE.
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ANNEXURE-2.
NORTH EAST FRONTIER RAILWAY.

NO.E/254/32 (Q). OFFICE OF THE GENERAL
MANAGER(RA) _
MALIGAON, GUWAHATI-11.
Dated 5.1.2005. ‘

To

SEAOQ/Maligaon.

Sub:- Selection for filling kup of 2(two) posts of Chief OS in Scale Re.7450-

11500/- in Statistical.

It has been decided to held a selection for filling up of 2(two) posts ofChief OS in
scale Rs.7454-11500/- (UR-1 & SC-1) in_Statistical Pranch. The selection will be
conducted in the shape of W‘lﬁe&éﬁmﬁ}ﬂe date of the selection as scheduled to be
held are as under.

1. Written Test - 18.2.2005 ) ~ |
2. Absentee test 1 25.2.2005. . 1
3. Venue : FA & CAOQ Conference Hali.

As such the following 0S/1 in scale Rs.6500/10500/- in order of seniority may be
advised to keep them selves in readiness and directed to appear in the above written test
on 18.2.05. '

(GR-Candidate)

1. Sri Sarst Sarma (UR) 0871 § & A/Maligaon.
2. Smti. Debajani Das ( UR ) 08/1 -do-
3. Sri Pulin Ch.Das (UR) 08/1 do-
(SC-Candidate )
1. Smti, Nita Das (SC)  08/1 do-
2. Sr1 Srinewas Prasad(SC) 08/1 -do-
3.MissParul Das  (SC) O8/1 -do-

If any oaff is on leave/sick list on ontside Official duty may be informed
accordingly. |

Imp. Sd/- N.N.Thakur,20.01.05
T.C.0. General Senior Personnel Officer (NG )
inform the Office for General Manager (P) MLG.
concerned. 21.1.02.
T.C.O.
o

POt

D
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MI..MOFJ\NDUM . ‘N : Madngron

WO fo...m..... ........{df“i veersentseneetes
n 1.Im oloetton ( A tton 30;1;), }_q)gg_l“ on 18-2-69
for the post of C11 08" 1h"§bato bse “1450-1150¢/
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To, _ - Dt 19.07.05

The General Manager(P),
N.F.Railway,
Maligaon ,
, - : ( Through Proper Channet )
f" .8, -

Sub : Prayer for posting of Chief OS against existing vacancies at
Statisticai Branch, Maiigaon office.

Ref * Memorandum No. E/25413’2/Q-$dt. 04.05.2005

With reference to the above | the undersigned, most respectfully state the
following for your informaticn and necessary order please.

That Sir, written test was held on 18.02.05 for the empanelled of candidates
for the post of Chief OS and in this test, my name Miss Parul Das, 0S|, S & AOMLG

quaiified against ‘SC" post were empaneiied by the competent authority on 02.05.03,

In view of the facts and circumstances stated therein before, | pray -

1) To make arrangement for posting in the post of Chief OS for the

vundareinned
ungersigned

For this act of greatness and kindness | shall remain ever grateful to you.

!
Yours faithfuily,

({ Parul Das )
Q8- |

Copv to:

1) Zonal Secretary, All India SC & ST Emplovees' Association - for infermation and
needful please. A

2) Generai Secretary; N.F. Raiiway, Mazdoor Union, Maiigaon - for his informaticn.
and personal intervention i this regard. : '

2) General Secretaty, N.F. Railway Mazdoor Union, Maligaon(Women Branch),

{ Parul Das )
0S-!
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SL. No. 16302 ‘
DISTRICT: .
v BB N A
IN THE GAUHATI HIGH COURT
s =i ssmT OF ASSAM NAGALAND, MEGHALAYA, MANIPUR, TRIPUR
o AND ARUNACHAL PRADESH |

918 )

NO ... A

@n Lt% OF.27"T
APPELLANT
' Maxs . © ot D aA PETITIONER
VERSUS
Tt £.m. N.F.E€ OWIN‘) T RESPONDENT

OPPOSITE-PARTY

A

do hereby nommate constltute and appoin* Sri/Smti .. .S’ o<_ B
........... APl B RN, Advocate and such of the undermentloned Advocates as shall
accept this Vakalatnama to be my/our true and lawful Advocates to appear and act for me/us in the matter noted above
Aand.in.cannectinn. fherewuh and for that purpose to do all acts whatsoever in that connection including depositing or

Y wormmn - -

TG T

N. M. LAHIRI (St. Adv.)

B. M. GOSWAM! (Sr. Adv.)

J.P. BHATTACHARJEE (Sr. Adv.)
D.C. SHARMA

B. K. GOSWAMI (Sr. Adv.)

A. M. MAZUMDAR (Sr. Adv.)

P K. BARUA (Sr. Adv.)

S. N. BHUYAN(Sr. Adv.)

J. K.BARUAH(Sr. Adv.)

ANIL SARMA(ST. Adv.)

B.K. DAS(Sr. Adv.)

M. A. LASKAR(ST. Adv.)

DR S.N.CHETIA

A.S. BHATTACHARJEE (Sr. Adv.)
A. R.BANERJEE (Sr. Adv.)

D.K. HAZARIKA (Sr. Adv.)

N.N. SAIKIA(Sr. Adv.)

J.M. CHOUDHURY(Sr. Adv.)

P.K. GOSWAMI (Sr. Adv.)

P.G. BARUAH (Sr. Adv.)

C.R. DE (Sr. Adv))

D. K. BHATTACHARYYA (Sr. Adv.)
D.K. TALUKDAR (St. Adv.)
R.P. AGARWALA (Sr. Adv.)

D.P. CHALIHA (Sr. Adv.) -
MRS. K. DEKA

BISHNU PRASHAD

S.S. RAHMAN

GOLAP SARMA

S.R. BHATTACHARJEE (Sr. Adv.)
P.C. DEKA (Sr. Adv.)
BHARGAV CHOUDHARY
PK.DAS '

A.K. CHAUDHURI

B.R.DEY

A K. PHOOKAN (Sr. Adv.)

K.R. PATHAK

BHUBANESWAR KALITA (1)

B. R. DAS (Sr. Adv.)

S.P.DEKA

D.R. GUHA

S.A. LASKAR

SAUKAT ALI (Sr. Adv.)

B. K. ACHARYYA

MRS. USHA BARUAH

N.C. DAS (Sr. Adv.)

A.K. BHATTACHARYYA (Sr. Adv.)
A.B. CHOUDHURY

T.S. DEKA (Sr. Adv.)

K. P. SARMA (Sr. Adv.)

B. P. BORAH (Sr. Adv.)

H. K. SARMA

PRABIN BARTHAKUR (Sr. Adv.)
M.C. BARTHAKUR

P.C. GAYAN

C.K. SHARMA BARUA (Sr. Adv.)
ANUP KR. DAS _

DR Y.K. PHUKAN (Sr. Adv.)
DIBAKAR GOSWAMI
HIRENDRA NATH SARMA (Sr. Adv.)
BIJON CH. DAS

R.L. YADAV

PRAFULLA ROY
A.C.BURAGOHAIN

B.L. SINGHA

P.K. MUSAHARY

M.Z. AHMED

R.P. KAKOT!

S1.RASUL

GURMOORTHY GOPAL

B.K. GHOSE (Sr. Adv.)

S. K. BARKATAKI

DRN. K. SINGHA

D.C. MAHANTA (Sr. Adv.)
T.C.KHATRI

MS. BINOYA DUTTA
BHABATOSH BANERJEE
RK.JAIN

MRS. ANIMA HAZARIKA

G.K. BHATTACHARYYA (Sr. Adv.)
PRANABANANDA PATHAK (Sr. Adv)

T.C. MAJUMDAR (Sr. Adv.)
DR H. N. DAS (Sr. Adv.)

B. C. MALAKAR

SAMSUL HUDA

// BHADRESWAR TANTI

N.N. SARMA
JANARDAN DAS

CHAITANYA BARUAH (Sr. Adv.)

A.C. SARMA
N.Z. AHMED
N.C.PHUKAN
MUNIN (GAUTOM) SARMA
FAIZNURALI
D.K. KAKATI
G.N. SAHEWALLA (Sr. Adv.)
G. K. JOSHI (Sr. Adv.)
AA MR
MS. REKHA CHAKRAVORTTY
B.PKATAKEY (Sr. Adv.)
MRS. JHARANA BORAH
S. N. SARMA (Sr. Adv.)
MD. ABDUL MANNAN
'DILIPKR. DAS (St. Adv)
PRADIP KHATANIAR
'N. CHAKRAVORTY (Sr. Adv.)
MRS K. YADAV
DR B. P. TODI (Sr. Adv.)

.lt papers, deeds of composition etc. for me/us and on my/our behalf and I/\WWe agree
fne by the said Advocates as mine/ours for alf intents and purposes. In case of non-
no Advocate will be bound to appear and act on my/our behalf.

............................

MRS. K. BHATTACHARY YA
A. K. BARPUJARI
$.S. SHARMA
S.P.ROY

K.K. BHATRA

R.P. SHARMA
S.C.BISWAS

P.C. RAYMEDH!
UTPAL DAS ()

DR S. S. HARLALKA
D.R.GOGO!
KHAIRUL BASAR
A.S. CHOUDHURY (Sr. Adv.)
DINDAYAL AGARWALA
KAMAL AGARWAL

MD. SAMNUR ALI

JOYDEV CH. DAS

V. K. BHATRA

A.C. BORBORA

PK. KALITA

SAILENMEDHI

MRS. M.B. DUTTA CHOUDHURY
P.C. GOSWAMI

APURBA SARMA (1)

K.H. (SALIM) CHOUDHURY (Sr. Adv.)
A.K. PURKAYASTHA ‘
ASHIS DAS GUPTA
L.P. SHARMA

VIJAY HANSARIA

-

" B.N. SARMA

J. L. SARKAR
R.C. SANCHAT!

. J.P.BORA

SISHIRDUTTA

. C.R.BORAH

P.K. GOSWAMI (1)
N.S.DEKA



=&

M. SAHEWALLA
H.A. SARKAR
MRS. RUMA BORDOLO!
B.K. JAIN ,
NILOY DUTTA (Sr. Adv)
CHINMOY CHOWDHURY
KAMAL NAYAK
SK. N. MOHAMMAD
GIRISHMISHRA
JOGINDER SINGH (Sr. Adv)
ABU SHARIF '
B.B. NARZARI
MD. ABDUL WAHED
NASIMUDDIN AHMED
MANORANJAN DAS
DR GOBIND LAL
B.C. PATHAK
F.H. LASKAR
MRS. M. HAZARIKA
SAURAV KATAKI
MD. ABDUL HAI
GAUTAMUZIR
f.RA. CHOUDHURY
MRS. MANJULA DAS
BHABENDRA N. SARMA
BENU DHAR DAS
S.L. TULSHYAN
N.N. KARMAKAR
MRS. REETA BORBORA
HRISHIKESHROY
PRADIP DAS
MD. M. H. RAJBARBHUIYAN
MRS. J. B. KHARBHISH
D.N. CHOUDHURY
S.S. GOSWAMI
K. K. MAHANTA
JAGDISH SHARMA
P.S.DEKA
MONINDRA SINGH
N.R. PHOOKAN
K.P. PATHAK (Sr. Adv)
ARUP KR. GOSWAMI
S.S.DEY
DIGANTA DAS
MRS. B. ACHARYA
DILIP CHOUDHURY
LAKSHESWAR TALUKDAR
S.P. MAHANTA
SK. CH. MOHAMMAD
HASIBUR RAHMAN
MS. AJANTA DHAR
B. IBOCHOWBA SARMA
A K. MAHESWAR(
PN. SINGH
NILAMON! GOSWAMI
MS. BHARATI DEVI
DR Z.N. SHARMA
_ KXK.DEY
G.K.DUTTA
8. MRINAL CHOUDHURY
KUMUD BARUAH
APURBA KR. SHARMA
NAZRUL ISLAM
RAJIB BORUAH
SRIKANTA HAZARIKA
K.N. CHOUDHURY (Sr. Adv)
MRS. ABHA BHATTACHARYYA
AK.THAKUR '
A.C. MAHANTA
MS. BHUMIKA CHOUDHURY
DRAK.G. THAKURIA
D.K. MISRA (Sr. Adv)
DR A.K. SARAF (Sr. Adv)
R.C. BARPATRAGOHAIN
MD. ALI SEIKH
B.K. TALUKDAR
NISHITENDU CHOUDHURY
G.P. BHOWMIK

(2)

MD. ABDUL HAKIM (1)
UPENDRA NATH DAS
P. K. GOSWAMI (Il)
SANJOY MITRA

MS. KALYANI DEVI
PARAMANANDA TALUKDAR
MANABENDRA NATH
D.K. KOTOKY
T.BIDYUT BIKASH
S.B. SARMA

S.K. SAHA

YADAB DOLO!
R.C.DAS

PK. TIWARI
D.C.LAHIRI

PRANAB BORAH

DR (MS.) S. RAHMAN

'MRS. S.D. BHATTACHARYYA

MANOJIT BHUYAN
RAMESH BARPUJARI
MRS. NIRUPAMA SAIKIA
JENAT MOLLAH

PUSPA KT. BORA

M.L. SHARMA

MS. TRIBENI GOSWAMI
R.K. MALAKAR .
BISWAJYOT! TALUKDAR™ '~ -
P.K. BARMAN

ANIL CH. DUTTA
SINGHNAD CHOUDHURY
DILIPMOZUMDER

A.M. BUZARBARUAH (1)
ARUP KR. SHARMA (1)
MD. JASIMUDDIN AHMED
DR P.N. HAZARIKA
ZIAUL KAMAR

MRS. M. PHUKAN

R. K. SAIKIA

SUBRATA NATH
DHANESH DAS

H.N. GOSWAMI

H.F. BARMAN

MS. JYOT! TALUKDAR
SACHIN KR. SHARMA
L.R. DUTTA
J.N.CHAKRAVARTY

Q2. S. KUTUBUDDIN
SK.KEJRIWAL

MS. PRATIMA DAS
JAGANNATH BARUAH
MD. M. AHMED

MS. B. K. DEVI GOSWAMI
B.C. SARMA

MS. J.D. ACHARYYA
V.M. THOMAS

K.K. PHUKAN

B. DEVA GOSWAMI
AMAL CHANDRA DAS
MS. BAHARUN SAIKIA
MRINAL KR. CHOUDHURY
MS. AHMEDA BEGUM
D.C. KATH HAZARIKA
MD. MOTIUR RAHMAN
MS. DIPTIDAS
GOPINATHDAS

M.K. JAIN

MS. BASANA RAJKHOWA

- S.C.DUTTAROQY

S.L.JAIN

B. K. BHATTACHARJEE
MS. ANUPAMA DEVI
MS. M. BUZARBARUAH
MS. MRIDULA DEVI
BHASKAR J. DUTTA
MANIK CHANDA
K.K.MOUR

B.B. GOGOI
ABDURROSHID

M.R. PATHAK

P.K. SHARMA
P.K.BARMAN

RAJEN CHOUDHURY
MD. NAZIMUDDIN AHMED
MD. HABIBUR RAHMAN
JAYANTA CHUTIA

AK. ROY

RKPAUL
ASWINITHAKUR
JOGESWAR SAIKIA

A K. SARKAR

" PB.MAZUMDAR

L.M. KSHETRY

M.K. SAIKIA

A.J. DAS

BISHNU BURAGOHAIN
A.F.G. OSMANI

SANJIB SAIKIA

MS. PORI BARMAN

MD. A. SABUR CHOUDHURY
R.N. KALITA

MS. MANOSH! HAZARIKA
MS. A. BHAGAWAT!
RANJAN BARUAH

JNAN CH. NATH

. KR.DEEPAKDAS

MONMOHAN TALUKDAR
UPAMANYU HAZARIKA
AMLAN DUTTA

BILLAL HUSSAIN

T.J. MAHANTA

M.D. CHOUDHURY

MS. S. DEKA BARUAH
MS. NILIMA DEVI
SATYEN SHARMA

RAM CH. SAIKIA

UJJAL BHUYAN
DIBAKAR SHARMA (1)
MS. A.G. BARUAH

MS. MANJULI DEV
AMARENDRA CHOUDHURY
DR P. K. BHUYAN

MS. G. D. MAZUMDAR
JYOTIRMOY ROY

ASHIS BHATTACHARJEE

- MS. PRANATI SHARMAH

KHARGESWAR DAS
H.K. BAISHYA

BISWA NATH SHARMA
CHANDAN DAS

S.K. LAHKAR
RASAMAY DUTTA
MS. S. BAYAN ROY
S.N. DEV NATH
D.C.DUTTA

MS. SNIGDHA BARUAH
MRS. PM. DUTTA

H.S. THANGKHIEW
PJ. SAIKIA

RAJ KR. AGARWALA
KAMALESH K. GUPTA
B. C. CHOUDHURY
JAIRAMGIRI
SANTANU BHARALI
PK.ROY

MS. GOURI SINHA
P.C.DEY

K.K. NANDI

R.N. PURKAYASTHA
SK.SINGH

D.K. GOSWAM

RK. JOSHI
D.C.CHETIA

MD. ABDUL HANNAN
MD. IQBAL HUSSAIN
DEBJITKR. DAS

MS. A.D. THAKURIA

MS. ANUBHA DAS {
MS. NEELI BORDOLOI \ '
D.K. KOTHARI" \;

KALYAN BHATTACHARJEE |
DAYAL CH. BARMAN

MS.RL. GOGOI

MD. K.A. MAZUMDAR

U.C. BHATTACHARYYA
TAYUM SON

MS. R. DAS MOZUMDAR

MS. SYEDA |.A. BEGUM

A.S. NIJAMUDDIN ‘
RANJAN MAZUMDAR ‘
RAMEN DAS ()

N.N. OZAH

S.K. PAUL

MUKPERTIN !
DRA.C. PHUKAN

M.C. DEKA

PALLAY KATAKI

S.C. KEYAL

MS. S. B. BHUYAN

SKH. MUKTAR

APARESH CHAKRAVARTY

MS. J. PHUKAN GOGOI .
GAUTAM BAISHYA ‘
SIDHARTHA BHATTACHARYYA
M.F. SHARMA

RANJIT DAS

RAMESH GOENKA
PHANIDHAR GOGO!
MS. PB. HATIKAKOTI
MS. SUNITY SONOWAL,
MS. BABITA GOYAL
BIMAL CHETRI

PREM SHARMAH
BISWAJEET GOSWAMI
MRS. EVA KAKOTI
TC.CHUTIA

V.K. CHOPRA

SK. SINGH

C.T.JAMIR

MALKIT SINGH

H.K. SHARMA
SUDAMA CHAUHAN

" U.K.BORTHAKUR

MS. GEETADEKA
MS. N. DUTTA SHARMA
MS.S. ADWANI :
P.J. PHUKAN

MS. R. PATHAK BORAH
MD. M. H. CHOUDHURY
RAB HUSSAIN |
CK.DAS
PALLABH BHOWMICK '
S.M. SARKAR :
SK GOSWAMI =
HARMOHANTALUKDAR |
RM. CHOUDHURY |
MASLIM GHANI '
JC.BEZ

BIJAN CHAKRABORTY l
AB.ROY (St AdY)
AM.BUZARBARUAH () |
UTPAL RAJ SAIKIA

" L.NESSA CHOUDHURY

DHIRAJKR. SATKIA
JK.MISRA

BIPUL SARMAH

MS. S. DAS BARUAH
G.K. THAKURIA

H. K. NATH

RAFIQUL ISLAM

K.R. SURANA

MS. L. CHENTALAPATI
MS. D. DAS ROY
ANUPAL DUTTA
PK.ROYCHOUDHURY



K.C.MAHANTA .
B. Z TALUKDAR
RK.DAS .
PRABIR CHOUDHURY
KHAGEN GOGO!
RAJESWAR SARMA
T.G. BARUAH
D.G. BARUAH
MD. ABDUL HAKIM (I1)
A.C. KALITA
B.C. SAIKIA
TAFAZZUL HUSSAIN
TAUHIDUL ISLAM
R.D. LAL
B.C. CHAKRABARTY
MS. SUNITA KERJIWAL
SUKUMAR CHOUDHURY
G.C. PHUKAN
N.H. MAZARBHUYAN
BIMAN BARUAH
TONNINGPERTIN
BASARUDDIN AHMED
MS. DEEPA BORAH
MD. ABDUL MALEQUE
- J.C.GAUR
H.K. CHOUDHURY
" BIPLAV CHAKRAVORTY
P.N. CHOUDHURY
ARUNESH DEB ROY
MS. N. BHATTACHARYYA
PRABIN MAHANTA
H.K. MAHANTA
A.C.BARUAH
M.M. RAY
PK.DAS
MS. SOHELI SEAL
MR. AJANTA TALUKDAR
MRS. N. T. NATH
NIRMALENDU SINHA
MISS. Z. TSIBU KHRO
MS. ANITA DEVI
MRS ANU BARUA
MS. FATIMA AHMED
NILUTPAL BARUA
MS. B. DUTTADAS
UTPAL CH. DAS
ARUP KR. SARMA (1)
MS. S. BARPUJARI
S.S. SAMADUR RAHMAN
" BISWAJIT PRASAD
MS. M. PRADHAN
AK.JAIN
MS. JYOTIMALA KONWAR
MS. CHANDANA DEKA, '
D.R.BORA
H.R. KHAN
SYED.I. RAHMAN
" PARAMANANDA BORAH
JAYANTA TALUKDAR
MS. BONTI SARMA
KULENDRA BHATTA
MS. A. DEKA LAHKAR
P.K. BARUAH (1l)
CHITTARANJAN GOSWAMI
N.K. BARUA
B.K. BAISHYA
IFTE KHAR AHMED
D.C.NATH
MS. NILUFAR RAFIQUE
ZAFAR IQBAL
MS. MEGHAMALA SHARMA
AJANTA SARMA
ADIL AHMED
MS. NANDITA MORAL
MS. DEEPANJALEE DAS
O.P. BHATI
- DR (MRS) P. CHAKRABARTY
- JAINUDDINAHMED

3)

B. KARPUKAYASTHA
SIDHARTHA SARMA
AK.DEY

S.K. MEDHI ()

MD. SHAMSUL ISLAM
RATUL GOSWAMI
JOYRAM SAIKIA
BHUMIDHAR BARUAH
DEVA KR. SAIKIA
PRAN BORA
DEBAJYOTI TALUKDAR
MS. M.D.G. BARUAH
BHABANI PHUKAN
RAHMANALI

.DHIRENDRAKR. DAS

R. K. BORAH

ALOK VERMA
HRISHIKESH SARMA
AR.SIKDAR
NITYANANDA BARUAH
N.K. NATH _

DR PAUL PETTA

MS. ARIFA K. CHOUDHURY
D.M. BORDOLO!

BHABA KANTA GOSWAMI
M.K. GARODIA

MRS. R. PHUKAN SAIKIA
J.N. SARMA

HAMIDUR RAHMAN 1) -
KAMALESH SHARMA
BISWADEV SINHA

H.K. DAS

B.D. KONWAR

TN. SRINIVASAN

DILIP BARUA

N.J. DUTTA

J. K. BAISHYA

MATHEIM LINGGI

MS. APARNA DEV

AVIJIT ROY

KRISHNENDU PAUL
HALADHAR KALITA
DIBAKAR GOSWAMI (1) -
MRS.N.DEVISARMA
C.RDAS '
MS. ANJU TALUKDAR
S.P.DEY

MRS. INDRANI SARMA (1)
MS. BHANU SENAPATI
DEBASIS SUR

MS. ANURUPA DEY

D.C. BORAH

R.K. PRADHAN )
SANTANU BHATTACHARYYA

' SATYAJEETSHARMA
. DEBAKR. DAS

PRIYATOSH BHATTACHARJEE

PARITOSH PURKAYASTHA

MS. RINA BHATTACHARYYA
DEBAJIT BHATTACHARJEE
PRADIPDUTTAROY
M.K. MAJUMDAR

B. M. CHOUDHURY
SOUMITRA SAIKIA

SYED MD. T. CHISTIE

DR (MRS.) M. PATHAK

MS. KALPANA BARUAH ~
B.W.PHIRA o
S.R. RAVA

MS. P.B. BHATTACHARJEE
S.C.BHARALI .

MANOJ AGARWAL
HAREN DAS

MS. AJANTANEOG
ARNAB BISWAS

SAHIDA BEGUM

' MONMOHAN GOSWAMI

P.C. CHOUDHURY

M.N. NATH

MS. UMA CHAKRAVORTY
MS. JUTHIKA CHAKRABORTY
MS. S. SENAPATI

MANASH SARANIA

MRS. PRANITA CHOUDHURY
. DEVASHIS THAKUR
MS.Z. ARABEGUM

K.C.SARMA
SUMAN CHAKRABARTY
ABRAR AHMED

MS. SANGHAMITRA DOWERA

PRASANTA KHATANIAR
ANUP JYOTISARMA
S.C. CHAKRABORTY
PM. DASTIDAR -
HAMIDUR RAHMAN (1I)

" MS. DEEPAWALI SHAH

D.K. CHOMAL

MS. ASHA JAIN

MD. A.H. LASKAR
AJITDAS
MS.REETUJADUTTA
S.K. TEWARI
TAPANKR.DAS (!) -
SHAH S. A. RAHMAN

* PARAG K. DUTTA

P.C.BARPUJARI

B.N. HAZARIKA
R.R.KALITA

M.K. SHARMAR

B.C. KALITA

DR B.U. AHMED

M.U. MAHMUD

B.N. SARMA BORDOLOI
SALAHUDDIN AHMED
MRS. J. SAIKIA BHUYAN
NARAYAN CHAKRABORTY
SASHANKA DASGUPTA
RIPUNBORA - i
JAYNAL ABDIN (1)

T.P. MAZUMDAR

ANUPAM SARMA

'KAMESWAR LASKAR

UK. THAKURIA

J.M.DAS

MS. G. DAS LAHKAR
CHANDRA BORUAH

S.P. SHARMA
BHUBANESWAR KALITA (1)
N.K. GOLDSMITH
SURAJITDUTTA
AKMEHTA

ANJAN J. SAIKIA

" AK.BARUAH (i)
" BALDEVSINGH

Y.S. MANNAN
RAJSEKHAR
PULIN BISWAS

" MONOJ BHAGABATI

SONESWAR DAS
MRINAL SARMA

_MD. A. ALAM KHAN
MRS. J. CHAKRABORTY

MS. S.B. CHOUDHURY
U.S. AGARWALLA
PK. SENSOWA

0.K. MAHESREE

N.N. BHUYAN CHOUDHURY
SARBESWAR DAS

MRS. AMI B. SARMA
AFTAB ALAM

J.K. ADHYAPOK

COL (RTD.) M. GOSWAMI
B.K.SINGH

MD. AYUB ALI

ADHIR S. CHOUDHURY
S.R. SAIKIA

’I/d\

BAHADUR RAMCHIARY
TAPAN DAS (II)

MRS. PUSPA GOGO!I

MS. APARAJITA SHARMA -
AJOY KR. DAS

BIMAL KR. JAIN
REKIBUDDINAHMED
MRINAL KALITA

MS. CHANDRAMA SARMA
KD.CHETRI

S.J. BARTHAKUR

MS. ANJANA DAS

K. KATH HAZARIKA
PARITOSH BANIK'
ARUNABH CHOUDHURY .
BHASKAR DUTTA

TAYAM SIRAM

DULAL TALUKDAR
C.R.BISWAS

BHASKAR KR. SHARMAH
A.K. SAIKIA .
DINESH AGARWAL

MS. PANCHALI BHATTACHARYA
MS. MAMONI CHOUDHURY
MS. TRIPTIDHARA DAS
SURAJIT CHAKRABARTY
MS. U. BHATTACHARYYA
MS. MOMIKSHYA ARUNA (OZAH)
RAJESHAGARWALL
ABDUL MALIK

*MS.D.S.NEOG

MS. N. N. AHMED

MS. S. T. SARMA

H. B. GOSWAMI
KHIZIRUL MONIR

MRS. K. K. CHOUDHURY
MS. MAMON DEKA

MS. DEBJANI SEAL

MS. PRIYANKA BARUA
ABHIJIT BHATTACHARY YA ()
MS. ECHO SHARMA
KALYAN PATHAK
MANISH GOSWAM
MRINMOY KHATANIAR
DIPANKAR BORA
SUMAN SHYAM
BEDADYUT! CHOWDHURY
MS. BORNAL! BHUYAN
MS. BANTI DUTTA

MS. MOUSHUMI DEKA
MS. CHANDANA NANDI
SUNIL AGARWAL

HARI KANTA DEKA

MS REHANA BEGUM (1)
0.P. SAHARIA

'§.C. ACHARYA'

S.S.DUTTA

AKHTAR PARVEZ
MS.N.S. THAKURIA
S.S. MOZINDER BAROOAH
DIPU MANI THAKURIA
JAINUL ABEDIN (1l)
JAWRA MAIO
JOGENHANDIQUE

I.A. TALUKDAR

BIKRAM CHOUDHURY
NABAJIT BHARALLI
MRS. H. M. PHUKAN
AR.MEDH!

MD. BABULUR RAHMAN
PK.PODDAR

MD. ILIASHALI
RAMKRISHNA BHATTACHARJEE
M.K. MISRA

R.J. BARUA
B.K.DUTTA

MRS. S. DAS BHUYAN
MRS. M. RAJKUMAR!
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ACHYUT OZAH

BIKAS HAZARIKA

MS. MONI NATH

S. K. DAS

RAHMAT ALI

DEVAJIT SAIKIA
MATINB. U. AHMED

B. K. HAZARIKA
SONJOY SARMA

MD. A. J.ATIA

ASHIF AHMED

MATIUR RAHMAN

A K. BASFOR
SHOUMEN SENGUPTA
DK.JAIN

MS. MALLIKA DUTTA
AJUNGLA AIER

H. B. SARMA

PRAJNAN C. DEKA
ARINDAM BARTHAKUR
M. J. DAS

P.K. TALUKDAR

MS. MOHSYNA SYREEN
MS. K. M. PHUKAN

MS. J. RANIBORA
MANASH BARUAH
K.K.BHATTA

MRS. RANI DUTTA
ASLAM KHAN

PRANAB CHAKRABORTY
MS. PURABI KALITA
JAYANTA DEKA
NAVAROON NATH

MS. NIRMALI TALUKDAR
N.A. LASKAR

NAJROL HAQUE
MITHUN TALUKDAR
KANHAIYALAL GUPTA
MRS. M. GOHAIN
MRS. GITAMEDHI

B.S. BASUMATARY
N.P.DAS

BHRUBA KR. SAIKIA
INDRANEEL CHOWDHURY
MRS. R. S. CHOWDHURY
SUBRAT BHUYAN

MRS. JYAISNA SIKDAR

MRS. M. SARMA BARUAH -

J.P.DAS

HIRALAL MAURYA
KAMALAKSHYA DAS
MS. IPSITA GOHAIN

MS. DIPASHREE SINHA
MS. NIRUPAMA BARUAH
MS. PAPIA CHAKRABORTY
HAREKRISHNA DEKA
SAJID RAHMAN

MS. APARNA AJITSARIA
G.B.DAS

DEBAJEET THAOSEN .
S.K. MEDHI ()
BEGUMR. A. SULTANA
ALOK DEB

MS. B. CHAKRABARTTY
MS. INDRANICHETIA
MS. ANUPAMA DEVI
SIDDHARTHA BARUAH
S.R.RAJBONGSHI

K.K. BHATTACHARYYA

MS. MANJULIKA BAROOAH

MS. MANJUSHA JHA

MD. KHORSHED AL}
ZAHANGIR HUSSAIN
S.N.DEVPUZARI
DIGANTAKR. MISRA

MD. AFTAB HUSSIAN
MRS. N, S. AHMED ISLAM

B | N U Ut
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MS. G.R. MAHILARY
M.K. MOD!

1.A. HAZARIKA
SHAJAHAN ALI
DHIMAN TALUKDAR
U.P. BARUAH

MS. ARUNIMA SENAPATI
MS. SUJATA CHANGKAKOTI
A.L. MANDAL

UTPAL DAS (1)

S. K. KHAITAN

MRS. V. L. SINGH
ARNAB JAN DEKA
S.K.SINGH

NIRAN BARAH

MRS. A. A. BEGUM
SONESWAR SAIKIA

J. P.CHAUHAN
DEBAJIT GOGO!
GAUTAM SOREN
AFSARUDDIN CHOUDHURY
JOGEN BORDOLOI
SUNILKR. SINGHA
MRS. B. BHUYAN
ARUN NATH

MS. M. BORDOLOI
SADHAN KALITA
CHINMOY BHATTACHARYYA
ANUPAM CHAUDHURY
PRABAL KATAKI
SANJU GANGULY
R.K.BOTHRA

MS. NAVANITA MITRA
RAM NAKSHTRA

S.N. RAY

D.K. SARMAH

MS. ANUPAMA DASS
MISS.R. DEKA

L.K. BORAH
R.K.ADHIKARY

S.K. SHARMA

MISS. ANITA DAS

J. K. SARMA

MRS. M. CHOWDHURY
ZIAUL ALAM

- MS.N. HOMCHAUDHURY

S.K. SINHA
ROMEN BARUAH ,
ARUPANANDA CHOWDHURY
NILADRI BHATTACHARYYA
MS. I. KRISHNATRAIYA
MS. PAHARI SAIKIA

N. K. BARKAKATI
ASHIM KR. CHOUDHURY
MS. S. HAZARIKA
RUPJITDE

R.K.NATH

D.J.DUTTA

R.K. SARMA

DINAMANI SARMAH
PARTHA CHOUDHURY
B.P.SINHA
ROFIQUDDINAHMED
AISWARYYA SARMA
MS. A. BARUA

<+

" MD. NIZAMUDDIN SEIKH

DIGANTA GOGOI

SANJIB ROY

MS. KALPANA GOGOI (SARMAH)
ANIRBAN DAS

MRS. INDRANI CHOWDHURY
ANAN KR. BHUYAN

PALASH DAS

MS. BIPAAKKHI BORTHAKUR
DIPAK KR. DEY.

PARTHA P. BARUAH
AJITKR. DUTTA

MD. BAHARUL ISLAM
MD. TARIQUL ISLAM

ABU SAYED

BHASKAR BARMAN
MS. BIJOYA BAIRAGI
PABITRA S. BHATTACHARYYA
SURAJIT BHARALI

MS. BABINA BEGUM

MS. NANDITA BHARALI
SUJITKR. GHOSH

MISS. RUPALIM DAS
PRANAB SHARMA

MISS MM. BORAH

MS. BANT! BAISHYA
RADHA M. DAS
PADMESWAR DEKA
ANUPAM CHAKRABORTY
ANGSHUMAN BORA
RAJEEV DAS
BISWAMBHAR SHARMA
HARGOBINDA BORUAH
MS. JITUMON! SHARMA
PUTUL CH. GOSWAMI
RANJAN GOGOI

MISS. LOLITA RENGMA
MISS. BASABI DAS

MS. RUPANJALI DAS
MANISH CHOUDHURY
MISS. MARAMEE GOGOI
NABIN DEB NATH

MRS. CHAYA DEVI

MS. BASHARI SEAL
MISS DEBALINA CHOUDHURY
MS. SMRITISHREE CHAKRAVARTY
MISS. MAMANI BASAR
MISS. SANCHITAROY
MISS. ANJALI DAS

DIPAK KR. KALITA
NURUL I. CHOUDHURY
MD. A.K. HOSSAIN

MS. KAVERI MEDHI
KAUSHIK GOSWAMI
ABDURR. SHEIKH

MS. TAPASIDAS
HEMANTA KR. SARMA (If)
MISS. DIPSHIKHA DAS
RAJESH KR. BHATRA
SAGAR RAVI G.
PADMADHAR UPADHYAY
MISS. PEACE LAHKAR
IKBAL H. SAIKIA
DIBYAJYOTIBORAH
MISS. HASINA YESMIN
MRS. JUR!I D. BARMAN
MISS. ASMINA BEGUM
MRS. RAKHEE B DEB
MRINMOY DUTTA

" MISS. SANTANA SARMA

BIMAL SARMAH

AMBAR BARKATAKI
MISS. NIZIFA KHANAM
MS. BARNALI MAHANTA
MIZAZUR R. BARBHUIYA
SANJAY ROY

IMTI LONGJEM

MISS. BIPASHA SARKAR
MISS. RINI SHARMA
SHAMIMA JAHAN
NILOUTPAL RAJKHOWA
R.K.DEV CHOUDHURY
SONITKR. SAIKIA

MISS. SEWALIKEOT

MS. MITALIMAHANTA
GAUTAMKR. SARMA
SHAHAB UD. MAZUMDAR

ABDUL MANNAF 7
RAGHUNATHPD.ROY Y
NURMOHAMMOD SARKAR
SANTOSH JAIN

SUNILKR. JAIN
DIPENJYOTIDUTTA

MRS. BANANI DAS
RAJESHKR. CHAYENGIA
MS. ASHA TEWARI

MRS. R. BORO BORAH
MISS. REKHA DEKA

MS. N. MEDHI KALITA
MANASH GARODIA
JAKIRUL 1. BORBHUIYA
SUBIR BHATTACHARJEE
MS. DIPIKA BORGOHAIN
MRINALENDU CHOUDHURY
DHRUVAJYOT! PATHAK
KAUSHIK HAZARIKA

DILIP BARUAH (If)

MD. ABDUL MATLIB

RAJIB HAZARIKA
NABASHISH GOSWAMI
DEBASHISH BATTACHARYA
KUMUD CH. BORO
NARENDRA NATH JHA
RANDEEP SHARMA

MS. TAMANNA BORA

MRS. FARIDA BEGUM .
NEELANJAN DEKA '
DEVASHIS BARUAH

MS. MEETA DEY

TUSHAR KT, RAJKUMAR
MISS. S. MADHURINEOG
MRS. RUNUMI DAS

MISS. B. MAYA CHHETRI

MD. MASUD-UR-RAHMAN
HAZARIKA

TAPAN CH. DAS (ill)
SANJAY KR. CHAKRABORTY
MRS. B. BAISHYA (GOGO!)
MS. ANJU AHMED
ROBINKR. DUTTA

SHARIF UDDIN

MRIDUL KR DAS

MRS. CHANDANA SHOME
RITU PARNA HAZARIKA
ABHLJIT DAS

MS. KANCHAN NEWAR
HRISHIKESH DAS

PRABIN DAS

'ANKUR BHUYAN

MRS. SHAHNAZ BEGUM

DEVA KR. DAS (ll)

MS. ROUSHANARA CHOUDHURY
RABINDRA CH. PAUL

MS. M. BHATTACHARJEE

MS. NAVANITA BARUAH

UJJAL KR. GOSWAMI

MRINAL KT. NATH

DURGA P. MANDAL

MISS. NAMITA CHOUDHURY

. DILIPKR. JAIN

MISS. IJUMON! THAKURIA
ARUN DEV CHOUDHURY
NAKUL KALITA

MS. MUNMUN B. SARMA
MISS. RANJUMONINEWAR
MOIRANGTHEMG. SINGH
SANDIP BHATTACHARJEE
DEBASHISH SAIKIA
NANDAN SARKAR
SOFIQUR RAHMAN

UDAY J. SAIKIA



PAINKAJ KR. DEKA
%I:AN H. LASKAR
{1S. BANASHREE GOGOI
MISS. HIRAMONI DEKA
ISWAR CH. GOGOI
MISS BIJOYA SINHA
‘MD. KURBANALI
SAHIDUL H. SARKAR
GAUTAM SHARMA
MISS. ADITI BHATTACJARJEE
DHRUBA BANIA
GAUTAM CHAUDHURY
SATYABRAT DEV SARMA
MRS. NIRADA SEAL
NARAYAN D. BHUYAN
" KULAJIT DAS
MD. ASLAM KHAN (il)
SAMIULMUNIR
SANTANU GOSWAMI
NARAYAN SHARMA
MS. PANCHALI BRAHMA
MANISH NATH
MISS. REHNA BEGUM (fl)
MS. RAJICHETRI
KISHOR KR. BHANSALI
DIBAKAR BORAH
NARESH MARKANDA
MRS. MAITREYEE BORAH
JAYANTA KR. PARAJULI
BAPAN CHOWDHURY
UTPAL KR. KALITA
MS. APARAJITA SAIKIA
MRS. MEERA H. BORAH
DEBABRATA SAHA
MS. ANIMITA GOSWAMI
MS. MANOSHI SHARMA
MISS. SATYAWATEE KONWAR
MD. JAKIR H. KHAN
BIJAN KR. MAHAJAN
ABHIJIT BHATTACHARJEE (Il)
ARSHAD CHAUDHURY
PRANAB KR. DAS
MS. MITALEE LAHKAR
KHANINDRA LAHKAR
MS. MANJU BORDOLOI
SUSHANTA S. BAROOAH
MS. S. HAZARIKA (BORA)
MD. ASLAM
PRANJAL DAS
MS. PANNA SHARMA
MS. MONALISA KONWAR
SANDI K. DEORI
MS. M. CHAKRABORTY
DEBOJIT SENAPATI
RAJKUMAR T, SINGH
MS. B. GHOSH (SEN)
MS. TASFIA HUSSAIN
MRS. MEHBOOBA BEGUM
JALKISHAN BAJAJ
MS. JAYAT! PURKAYASTHA
MS. PAREE GOGO!
A.M. BARBHUIYA
MISS. ARJUMANDA BHANU
MS. KANGKI BORKATAKI
BINOY PATHAK
NITYANANDA UPADHYAYA
SANJIT SHIL
MS. JULIE MAHANTA
MRS. MADHABI SAIKIA
MISS.BABITARANI  DAS
SANTANU KR. DAS
MISS. DOLORINA PATHAK
SUBHRANGSU DHAR
PARAMA KUMAR GOGOI

MISS. GOPA SUTRADHAR
IKBALAHMED

SANJIB GOGOI

ABRUJIT BHATTACHARYA (1li)
SUDIPTO BHATTACHARJEE
PRAHLAD KR. BRAHMA
MS. JAGRITI RAJKUMAR]
KUSH RAM BORA

MS. DEEPALI KALITA
DEEPAK BORA

DIPANKAR PD. BORAH
RAJESHKR. AGARWAL
MRS. SACHITRABORA
SUJOY GOSWAMI
RINKUMAHANTA
JAIDEEP PURKAYASTHA
ZAKIRUL AHSAN

MISS. RINKI BISWAS

MISS. SHABNAM CHETTRY
MISS. MANASHI CHOUDHURY
SANTANU RAJ GOGOI
MISS. SHARMILA DAS
MRS. RUPREKHA DAS

MS. ARPITA PAUL

JOY DAS

DHRUPAD KASHYAP DAS
MS. SARMISTHA BARUA
MRS. PRANITA PATHAK
MS. MOUSHUMI DAS

MS. BULIE SARMAH

MS. NANDINI MUKHARJEE
NEERAJANAND
GITARTHA PATHAK
SANKAR P. BHATTACHARJEE
MD. KOHINOOR ISLAM
SYED MUSFIQUR RAHMAN
PUSPENDRAKR. MEDHI
SANJIB KR. SINGHA

MISS. NILAKSHI GOSWAMI
MiSS. MANISHA SHARMA
GAUTAM RAHUL

MS. ANITA VERMA
TONGPOK PONGENER
ANILGOHAIN

MISS. ANUJITA BORA
SANJAY KR. SINGH
SANJIB BARUAH

MISS. SOBHANA SAIKIA
MISS. MOON BARUAH
BRIJESH SHARMA

MISS. RAKHI PATHAK
RATAN CH. DAS

NABAJIT NARZARY
SAFIQUL HUSSAIN
NASIRUDDIN

MS.N. M. BORDOLOI (BORA)}
PRAKASHKR. BOTHRA
BIJOY CHETIA

SUBHAJIT BANIK
SAHADEV DAS

DR K. UDDINAHMED

MD. A. Q. AKANDA
PRADIP KR. AGARWALA
MD. FARID U. BARBHUIYA
MISS. NIYATI KALITA

MRS. SADHANA KALITA
ARUP GOSWAMI (I1)

MS. ARUNDHAT! BORA
MS. RITAMAN!I GOSWAMI
SHUROT ZAMAL SHEIKH
SUMAN CHETIA

ALAKESH DEV SARMAH
RANJIT KR. GOSWAM!
JAKIR HUSSAIN SAIKIA

(5)

BHUPENCH. PEGU
KUNTAL SHARMA PATHAK
DEEPAK KEJRIWAL
MISS. AMI SAIKIA v
_ MRS. RUBI G. GOHAIN BARUAH
MISS. JOYATI PAUL
MISS. ANOWARA MAZUMDAR
MISS. MADHUSMITA BAISHYA
ABHLJIT DAS
BIJOY KR. DAS
JAHURUL ISLAM
MISS. GITUMANI DEKA
MS. HIRANYAMAYEE BARUA
MD. JEHIRUL . AHMED
MS. PRTIBHA DEKA
MRS. S. BORPATRA GOHAIN
MRS. MANASI DAS
SYED S. FAROOQUE
PARANGAM N. GOSWAMI
ANOWAR HUSSAIN
ADITYA HAZARIKA
SHIMANTA NEOG!
RUPAK DHAR
TAPAS DHAR
RAJA JOY PHOOKAN
MANOJ KR. SHARMA
ROUSHAN LAL
MD. ROFIQUL ALOM
MISS. PRANATI DAS
RATUL DAS
MISS. BAGMITA SARMA
MISS. P. R. MAHANTA
SANTANU BORTHAKUR
MISS. MITALI BHUYAN
MISS. SABINA YASMIN
KISHORE KR. HAZARIKA
MOYNUL H. CHOUDHURY (2)
JONAB ALI AHMED
BHASKAR NATH
ALIN SARMA
KULA PD. GOGOI
H. M. A. MANNAN LASKAR
BIBHASH PATHAK
MD. JYOTSHNA ALI
JITUBORAH
MISS BABITA DAS
MISS RUNMANI DEKA
MISS MURCHANA SARMA
ASHOK KR. BORA .
RANJAN KR. BHARALI
BIJAY KRISHNA SEN
MISS MEDHA LILA GOPE
DRN.G. GOSWAMI
KASHEM BHUYAN
MISS LIYANA RAHMAN
M. U. MONDAL
MISS PARUL DAS
JAYABRATA SINHA
MISS BIJAYA HAZARIKA
MISS SUMITA CHOUDHURY
DEBAJIT BARUAH
MISS DIPANJANA NANDI
ABDUL KASHIM TALUKDAR
BIKASH SARAF
MS. AMVALIKA MEDHI
BABUL KUMAR DAIMARI
MISS IVALINA DEKA
SANJIB GOSWAMI
SABYASACHI P. CHOUDHURY
DEBA KUMAR BORDOLOI
- MANINDRA CHANDRA DAS
MUL HOQUE AHMED
BATU KRISHNA BORAH
MISS BANDITA DEY

MISS JULIGOGO!

MS. V. N. LASKAR

MISS RANJITA VERMA
HARINARAYAN SARMA
MISS DIPANJALI DEKA
MD. ALAM GEER

NUR ISLAM

BABUL DEKA

AJOY KR. PHUKAN

ATAL TEWARI

MISS WAHEEDA REHMAN
N. UNNIK. NAIR

NABADIP BAROOAH

J. A. HASSAN

MISS SANGEETA SARKAR
ANJAN KR. DAS

MISS JAYA CHANDA
NITESHBHATRA

MISS DOROTHY ROY

MS. ARPANA BORAH PHUKAN

- MISS LIPIKA TALUKDAR

MISSMEGHALIDEHINGIA

. MISS RIMLY BARUAH
*MS. BIPASHA DAS
-MS.PRANITADAS

' ABHIJEET KR. BARUAH

i SULTAN AHMED

'MISS BARNALI BARUAH
'MRS. M. MAZUMDER DEB
MS. PANKAJA UPADHYAY
THANESWAR SARMA
ASHIM TALUKDAR
ABIDALI

MS. SIMA GUPTA

D. N. BHATTACHARYYA
MISS SUDAKSHINA KHANIKAR
ASHIMANTA GOSWAMI

" ANIL SHARMA BHATRA

K.R.PATGIRI

DEBENDRA SAHARIA
RAJIB SARMA

MUSTAFA JAMAL QUADIR
MISS MANASKANTA BARUAH
MISS KAVITA K. JAIN
TAPAN RANJAN DAS
TRIDIB KALITA

MS. MAMONI ROY

SAIDUL ISLAM

MS. SHAMIMA BEGUM
DIPANKAR BAGCHI
SHYAMAL AICH

MS. KANIKA SINGHA
JAGADISH CH. GOGOI
MISS SWARNAL! S. CHOUDHURY
HARIBRATA CHANDA
MUKUT CH. BHATTA
SUJITKR. ROY

RAJU GOSWAMI

NANI G. KUNDU

SHEKHAR CHAKRABORTY
OM P. AGARWAL
RANABRATA BANERJEE
MS. SUMITRA SARMA
MRS. BANDANA DEKA

" TARUNBORA

MOTIRAJ ADHIKARI

MISS SABBINA YASMIN
BISWAJIT BURAGOHAIN

MRS. BOBY G. BURAGOHAIN
MISS SANGEETA BURAGOHAIN
NEEL KAMAL DEV NATH

MISS DIPANNITA CHAKRABORTY
NAZMUL I. MAZARBHUIYA
PRASANTA HAZARIKA
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MS. NAZNEEN AHMED
RIYAJUDDIN ANSAR}
SOURAV SHARMA
MS. SIMA RANI DEY
MS. SWARNALATA GOSWAMI
MAINUL H. BARBHUYAN
MUKTI RAM LASKAR'
MISS BINITA BARUAH
RAFICUL ISLAM (i)
MISS KAMALA SINGHA
MISS ANUPAMA ROY

!
!
I

!

Recefved from the executant
P o)

sansﬁe accl 9}1’ k\
} ocate K’SP*

f
!
!
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BISWAJIT CHAKRABORTY
MD. RAFIKUL ISLAM (llf)
BINODAN TALUKDAR
MISS MINERVA BARTHAKUR
MISS NITU HAWELIA
RAHUL BEZBARUAH
ABUBASERUDDIN AHMED
SUMITDAS
SANACHOWBA SINGHA
YUNUSHAHMED
MISS RITADEVI

(6)
N. ANIX SINGH
BANDAN KR. KAR
BIKRAM MALAKAR
- LALITKR. MINDA
MD.FAJLEY K.R. AHMED
AMZAD HUSSAIN
PHANINDRA KALITA
JITENPAYENG
MS. KABERI DEKA
PRADIP KR. KALITA ()
SANTANU BORA

melus in the case

And Accepted

it a/.
Aavopate

Advocate

And Accepted

KARABI KALITA
MISS MAwKA CHOUDHUR\‘
MISS RUNIA DAS - >
RAFIQUL ISLAM (IV)
MASTER SHELIM
MRS. SUNITI KALITA
MD. NEKIBUDDINAHMED
RAJIE BORPUJAR
DIGANTA BARMAN

1

And Accepted

ek

\ Advocate

'

'

Advocate
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